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GOVERNMENT OF KARNATAKA
office of the Senior Geologist, Dept. of Mines and Geology, r st floor

Rajatadri, Manipa l, Udupi-57G104
E-mail : ssdmeudupi@smail.com Tel (0820)2572333

No. sG/ DMG/UDUPI / QL / 2o2o-2t / | ZsS
To,

,-z'fhe Enviro nment O ffic er
Karnataka Pollution Control Board
Udupi District.

Date: 16.07.2O2O

Sir,
sub: submitting informationf compliance of order dated:

2o-o9.2ot7 and a2.o6.2o2o in o.A No.2o4 of 2oLT
in the Matter of Bhoja shetty and ors versus' The Deputy commissioner, udupi, Karnataka state
and Ors.

Ref : l.order of Hon'ble NGT dated: o2.a6.2o2o in o.A No.204
of 2OL7.

2. Your Letter No: KSPCB/RO/Udupi/NGT-OA No.
2O4 /2oL7 /2OL9-2O / I2Z9 Datd: L2.oS.2O2O.

x******

Adverting to the above subject and reference, the Honble
National Green Tribunal by order dated : 02.06.2020 in o.A. No.

2o4 of 2oL7 in the Matter of Bhoja shetfy versus The Deputy
Commissioner, Udupi, Karnataka State and ors directed the
District Collector, Udupi shall ensure compliance of this order and
file his report on the next date of hearing which shall also include
the nature of quarrylng effected by 4th respondent.

In compliance of the directions, a spot inspection was carried
out on L9.o3.2o2o along with Deputy commissioner, scientific
officer, (SEIAA) Bangaluru, Environmental officer of KSPCB,

ANNEXURE 6



Tahasildar Hebri, Geologist and Junior Engineer. The details of

Quarrying activity carried out in Sy.No. 176 /PL /n in Shivapura

Village of Karkalla Taluk, Udupi District and Quantity of mineral

removed from the area are as follows:

i. (A) Quarry Lease No. 371

1. Date of Grant of Quarry Lease : 17.11.2014

2. Period of Quarry Lease : 1o Years

(From:l7 .11.2014 To 16.11.2024)

3. Date of Grant of EC : 18.09.2015

4. Dispatch Quantity as per
Audit Report : 58,043 MT

5.. Adjacent to the Quarry Lease area there are Old Working
and Excavation from the area (as per Drone Survey) : 1,13,683 MT

6. Quantity Dispatched before Issuance of EC: 42,828 MT

7. QuantityDispatched after IssuanceofEC: 15,215 MT

2. (B) Quarry Lease No.- s58.

1. Date of Grant of Quarry Lease : 13.05.2013

2. Period of QuarrSr Lease : 1o Years

(From: 13.05.2013 To 12.05.2023)

3. Date of Grant of EC : 30.10.2014

4. Dispatch Quantity as per
Audit Report : 30,400 MT

5. Adjacent to the Quarry lease area there are old working

and excavation from the area(as per Drone Survey) : 123 MT

6. Quantity Dispatched before Issuance of EC : 15,900 MT

7. Quantity Dispatched after Issuance of EC : 14,500 MT
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,' 3. (c) Ouarry Lease No - 109

i 1. Date of Grant of Quarr5r Lease : 21.07.200s

2. Period of Quarry Lease : 20 years

/ (From 2r.07.2008 To 12.05.2028)

l. Date of Grant of EC : 07.08.2015

i fffi? :r*'"titv 
as per 

: 73,e78 Mr
5. Adjacent to the Quarry lease area there are old working

and excavation from the area (as per Drone survey) : 3,37,0g4 MT

: Quantity Dispatched before Issuance of EC : 43,4.50 MT
Z. Quantity Dispatched after Issuance of EC : 30,52g MT

It is informed that there are three euarry Leases were
operational in sy.No. 176/PL/Pr and, a perusar of Google imageries
shows that quarrying activity was carried out before grant of lease

in various places in Sy.No .176 /PL /PL.

This is for your kind information. (--R

Dept. of Mines & Geologr
Udupi

copy To:1. The Director, Dept. of Mines & Geologr, Bengaluru for
your kind information.

2. Deputy commissioner, udupi District. for your kind
information.
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